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NOTICE  

 

 Oath taking Ceremony of Hon’ble Ms. Shreesha Merla as Technical Member in the National 

Company Law Appellate Tribunal (NCLAT) will be held at 02:00 P.M. on 22nd January, 2020 

in the Court of Hon’ble Chairperson, National Company Law Appellate 

Tribunal(NCLAT), 2nd Floor, Mahanagar Doorsanchar Sadan (M.T.N.L Building), 9, 

C.G.O Complex, Lodhi Road, New Delhi-11003. Learned Senior Advocates, Advocates and 

other professionals are cordially invited. 

 

By Order  

 

-sd/- 

(Registrar) 
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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.01.2020 (WEDNESDAY) 

COURT III 

10:50 AM 

 
In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Vijai Pratap Singh, Member 

(Technical) 

 

For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1392 of 

2019 
 

Amitabh Kumar Jha 

Vs. 

Bank of India & Anr. 

Aditya  I.P.S. Oberoi-R1 

2.  Comp. App. (AT) 

(Ins) No. 1091 of 

2019 

Deputy Commissioner of Income Tax 

Circle – 16(2), Hyderabad 

Vs. 

Decan Chronical Holdings Ltd. 

Lakshmi Gurung Arjun Asthana 

3.  Comp. App. (AT) 

(Ins) No. 1483 of 

2019 
 

Rajneesh Nagar  

Vs. 

Ultimate Infracity Pvt. Ltd. & Ors. 

Karan Malhotra  Manu Garg 

4.  Comp. App. (AT) 
(Ins) No. 1513 of 
2019 
 

Kotak Mahindra Bank Ltd. 
Vs. 
Testtex India Laboratories Pvt. Ltd. & 
Ors. 
 

Amit Mahalian  
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For Admission (After Notice) 

5.  Comp. App. (AT) 

(Ins) No. 483 of 

2019 

 

Dharamveer Singh & Ors. 

Vs. 

Vinay Talwar & Ors. 

With 

Shikhar Mittal, 

Santanu Awasthi 

K. Datta 

Abhishek Anand-

RP 

6.  Comp. App. (AT) 

(Ins) No.502 of 

2019 

Nitin Gupta. 

Vs. 

Applied Electro-Magnetics Pvt. Ltd. 

&Ors. 
 

R.K. Gupta, 

Mohit Singh  

K. Datta 

Abhishek Anand-

R5 

7.  Comp. App (AT) 

(Ins) No. 1411 of 

2019 

 

Ashish Kumar  

Vs. 

Vinod Kumar P. Ambavat 

Resolution Professional, R.K Jain 

Construction India Pvt. Ltd. 

 

Amit Agrawal R.P Agrawal-R1 

Narendra Singh-

R2 
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